LOK SABHA DEBATES

LOK SABHA
Thursday, 2Tth March, 1958,

The Lok Sabha met at Eleven of the
Clock

[Mr. SpEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS

Shifting of D.V.C. Headquarters

+
Shri Gajendra Prasad Sinha:
H1243. {Pandlt D. N. Tiwary:

Will the Minister of Irrigation and
Power be pleased to refer to the re-
ply given to Unstarred Question No.
1936 on the 19th December, 1957 and

state the latest position regarding
the proposal to shift the Damodar
Valley Corporation Headquarters

from Calcutta to Bihar?

The Minister of Irrigation and
Power (Shri S. K. Patil): No deci-
sion has so far been taken on the
propusal of the Government of
Bihar to shift the headquarters of
the Damodar Valley Corporation to
Bibhar. The matter is to be discussed
at the next Conference of the parti-
cipating Governments. No date has
yet been fixed for this Conference.

Shri Gajendra Prasad Sinha: Origi-
nally it was planned that as long as
the construction will continue, the
headquarters will be at Calcutta and
after that it will be shifted to Bihar.
In reply to Question No. 1936, the
same answer was given by the hon.
Minister. May I know if there is any
further chance of taking a decision
early?
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Shri S. K. Patil: The DYV.C.
appointed an enquiry committee in
i1953. They did recommend that the
headquarters should be shifted to
Maithon and a part of it to another
place, Ranchi or somewhere. After
that, there was discussion again and
again year after year. Special diffi-
culties huve been pointed out and they
are meeting again. No final decision
has as yct been taken, but there i3
always a chance of doing it.

Shri Gajendra Prasad Sinha: When
owr.re a decision has been taken to
shift to any part of Bi «ar, may I know
what are the main difficulties com-
g in the way?

Shri S. K. Patil: There is a repre-
sentative of Bihar even in the D.V.C.
and these difficulties are being com-
monly discussed by both the Govern-
ments with a view to arriving at a
satisfactory solution. I do not want
tr go into all these reasons. There
are reasons given as to why it should
not be shifted to Bihar, but that is a
long narration.

Dr. Ram Subhag Singh: May I
know whether the site acquired at
Ranchi and the materials collected
there have all been disposed of?

Shri S. K. Patil: I would not be
able to say that without notice. But
I can assure my hon. friend that a
skeleton administrative office in
Ranchi is being proposed and will be
functioning very soon.

Shri N. R. Munisamy: May I know
what is the range of operation of the
D.V.C. being situated in Calcutta as
its headquarters?

Shri S. K. Patil: So far as the range
of operation is concerned, because it
is in Calcutta, there 15 proximity with
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the outside world in a much quicker
way than at other places. That is
their claim, but that claim is not
accepted by Government, because it
is under consideration. They are
meeting again to finally decide what
is to be done about it.

Shri Barman: After the construction
is complete, may I know whether
Government have considered it to be
a necessity to undergo extensive
expenditure in constructing the head-
quarters at some other place, except
the engineering department, which is
at present being carried on with the
existing buildings?

Shri 8. K. Patil: That is exactly
one of the reasons why the D.V.C.
has been saying that accommodation
for 850 people that would have to
be shifted would cost quite a lot of
money. That is the main point as to
why there is reluctance in shifting
the headquarters to other places.

Shri Gajendra Prasad Sinha: Is it
not a fact that Calcutta is already
sufficiently congested and there is
plenty of space in Bihar?

Shri 8. K. Patil: These 850 pcople
are happily living in that congested
area.

Mr. Speaker: The advantage in
Calcutta is that some portion of
D.V.C. is there.
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Mr. Speaker: Why is there so much

delay? Only on the 17th March it
was placed on the Table.

The Minister of Food and Agricul-
ture (Shri A. P. Jain): We had got
a few copies of the printed rcport and
therefore, we took the earlist oppor-
tunity to place it in the library. When
we got more copies, we placed it on
the Table of the House.

Shri Braj Raj Singh: Is it proper
that it should be placed in the library
earlier than on the Table of the
House?

Shri Tangamani: Only on the 17th
March it was placed on the Table of
the House,

Mr. Speaker: When was it placed
in the library?

Shri Bhakt Darshan: On  13th
January, 1958. It was placed on the
Table of the House on the 17th of
March.





